IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

.|Applicant

Date :

08.04.2026

Case No.

1 |B.N.LENKA 23374/2026 |08.04.2026 |CMAPL/340/2025 o | c |
‘2 iAsﬁéHAPATRA ‘23375/2026‘08.04.2026 WP (C) /1350/2026 ’10 ‘ ‘c ‘
3 |K.R.SAHOO 23376/2026|08.04.2026 |CMAPL/139/2025 0 | c |
4 |z.NAIK 23378/2026 (08.04.2026 |FAO/87/2026 0 | c |
‘5 S ANEAR ‘23401/2026‘08.04.2026 CRIMA/39/2026 ’7 ‘ ‘U ‘
6 |s.NAvAK 23404/2026|08.04.2026 |CRLREV/551/2025 |10 | c |
7 |C.R.KAR 23405/2026|08.04.2026 |CRLREV/471/2025 |10 | c |
'8 [B. K. DAS 23410/2026|08.04.2026 |WP(C)/2825/2026 |10 | c |
9 |s.sAMAL 23415/2026(08.04.2026 |WP(C)/9895/2026 |10 | c |
10 |s.sAMAL 23416/2026(08.04.2026 |[WP(C)/9868/2026 |10 | c |
11 |S.SAMAL 123417/202608.04.2026  |[WP(C)/9852/2026 |10 | c |
12 |S MOHARANA  |23419/2026(08.04.2026 |WP(C)/12805/2018 |7 | u |
13 |S MOHARANA  |23420/2026(08.04.2026 |WP(C)/12805/2018 |7 | u |
14 |B. BEHERA 23421/202608.04.2026  |[WP(C)/9906/2026 |10 | c |
15 |S MOHARANA  [23422/2026(08.04.2026 |WP(C)/13142/2018 |7 | SR
16 |S MOHARANA  |23423/2026(08.04.2026 |WP(C)/13144/2018 |7 | u |
17 |R. C. MUDULI |23424/2026|08.04.2026 |[WP(C)/6778/2026 |10 | c |
' ' ' DOCUMENT

AVAILABLE
18 |s DHIR 23425/2026(08.04.2026 |FA/37/2001 10 IN DMS, [U

COURT FEE

TO BE PAID
19 |R SAHOO 123427/202608.04.2026  |CONTC/1164/2026 |10 | o
20 |B. K. PARDHI |23428/2026|08.04.2026 |WP(C)/25669/2025 |10 | c |
21 |J C BARAL 23430/202608.04.2026  |CRLMP/384/2026 0 | o
22 |s DaS 23431/202608.04.2026  |CRLMP/407/2026 0 | o
23 |s DaS 123433/202608.04.2026  |ABLAPL/1922/2026 |10 | o
24 |P NAYAK 23434/202608.04.2026  |CRLMC/996/2026 0 | o
25 |B K SWAIN 123437/202608.04.2026  |[WP(C)/1352/2026 |10 | v
‘26 B K BEHERA ‘23439/2026‘08.04.2026 BLAPL/1251/2026 ‘10 §A32é3£éss‘ ‘
27 |J P KAR 123441/202608.04.2026  |CRLMC/5556/2025 |10 | u |
28 |B. M. SARANGI |23442/2026|08.04.2026 |WP(C)/8847/2026 |10 | c |




29 |J P KAR 23443/2026|08.04.2026 |WP(C)/34878/2025 |10 | R
30 |B K BEHERA  |23446/202608.04.2026 |ABLAPL/3573/2026 |10 | o
31 [B. BEHERA 23448/2026(08.04.2026 |WP(C)/9935/2026 |10 | c |
32 |[B. BEHERA 23449/2026/08.04.2026 |[WP(C)/9879/2026 |10 | c
33 [B. BEHERA 23450/2026 (08.04.2026 |WP(C)/9899/2026 |10 | c |
34 |n K MOHANTY [23451/202608.04.2026 |CRLA/247/2026 o | o
35 [N K ROUT 23453/2026 (08.04.2026 |WP(C)/8322/2026 |10 | S
36 |N K ROUT 23454/2026|08.04.2026 [WP(C)/7995/2026 |10 | u |
37 |N K ROUT 123455/202608.04.2026  |CRLMC/1051/2026 |10 | v
38 |N K ROUT 23456/202608.04.2026  |CRLMC/1033/2026 |10 | v
39 |R K MOHAPATRA 23457/2026 |08.04.2026 |WP(C)/20856/2024 |10 | c |
40 |B K DALAI 23458/2026|08.04.2026 |BLAPL/1122/2026 |10 | SR
41 M DaS 23459/2026|08.04.2026 |CRLMC/801/2026 0 | SR
42 |P K SWAIN 23460/2026|08.04.2026 |[WP(C)/17090/2016 |10 | c |
43 |P. K. DASH  [23461/2026|08.04.2026 |CRLREV/397/2015 |7 | SR
44 |C R NAYAK 23466/2026/08.04.2026 |CONTC/1577/2026 |10 | c |
45 | . as  |23467/202608.04.2026 WP (C)/2236/2026 |7 U

g6 [SIBRMISTHR 193473/2026(08.04.2026  |cONTC/1338/2026 |10 c

47 |M R ROUTRAY |23475/2026|08.04.2026 |CONTC/1340/2026 |10 | c |
148 |U P BAG 23476/2026|08.04.2026 |WP(C)/6580/2024 |10 | c |
149 |K C SAMAL 23481/2026(08.04.2026 |[WP(C)/10078/2026 |10 | c |
50 |M R ROUTRAY |23486/2026|08.04.2026 |WP(C)/9953/2026 |10 | c |
51 |S PADHI 123487/202608.04.2026  |[WP(C)/9988/2026 |10 | c |
52 |P CH DAS 123490/202608.04.2026  |[WP(C)/6102/2026 |10 | c |
53 |M R ROUTRAY |23491/2026|08.04.2026 |WP(C)/477/2026 0 | c |
‘54 T ANIEN ‘23494/2026‘08.04.2026 WP (C) /9781/2026 ‘10 ‘ ‘c ‘
55 |C R NAYAK 123495/202608.04.2026 |[WP(C)/4611/2024 |10 | c |
56 |S PADHI 123496/202608.04.2026  |[WP(C)/9998/2026 |10 | c |
57 |S PADHI 123499/202608.04.2026  |[WP(C)/9768/2026 |10 | c |
58 |B K PATI 23501/202608.04.2026 |[WP(C)/9481/2026 |10 | c |
59 |P K MISHRA  [23504/2026|08.04.2026 |CRLREV/291/2003 |10 | c |
60 |P. C. MOHANTY 23518/2026|08.04.2026 |WP(C)/32082/2025 |10 | c |
61 |D. K. BEHERA |23519/2026|08.04.2026 |WP(C)/9296/2026 |10 | c |
62 |P. N. NAYAK |23521/2026|08.04.2026 |WP(C)/3156/2026 |10 | c |
63 M. D. BISWAL |23526/2026|08.04.2026 |WP(C)/9445/2026 |10 | c |
64 |S. MOHARANA |23531/2026|08.04.2026 |WP(C)/24163/2025 |10 | c |
65 |G. D. MALLICK |23533/2026|08.04.2026 |WP(C)/10022/2026 |10 | c |
66 |S SAHOO 123550/202608.04.2026 |RFA/54/2008 0 | o
67 |D K MOHANTY |23551/2026|08.04.2026 |FAO/303/2019 0| v
68 |C R NAYAK 123560/202608.04.2026  |[CMP/236/2024 |7 | U
69 |D SAMAL 123562/2026 |08.04.2026 |CRLA/272/2026 0 | S




70 |D R RATH 23563/202608.04.2026 |CRLREV/759/2024 |10 | R
71 |P C MOHANTY |23564/2026(08.04.2026 |WP(C)/32082/2025 |10 | v
72 |P K JENA 23565/202608.04.2026 |[WP(C)/13137/2024 [10 | v
73 |P K PAL 123566/202608.04.2026 |CMP/286/2025 0| v
74 |H K PANDA 23567/2026|08.04.2026 |ABLAPL/1829/2026 |10 | .
75 |B K LENKA 123568/2026(08.04.2026 |MACA/425/2005 0| v
76 |S. PARIJA 123571/202608.04.2026 |WA/1853/2025 |7 | u |
77 |GANESH SAHOO |23572/2026|08.04.2026 |ABLAPL/9467/2024 |10 | c |
78 |J. D. MUDULI |[23573/2026|08.04.2026 |WP(C)/517/2026 |7 | v
‘79 EiﬁiLAKANTA ‘23574/2026‘08.04.2026 ABLAPL/1661/2025 ‘10 ‘ ‘c ‘
80 M K SWAIN 23579/2026 |08.04.2026  |[BLAPL/12399/2025 [10 | c |
81 |R K MALLICK |23580/2026|08.04.2026 [BLAPL/1118/2026 |10 | c
82 |G JAYASINGH |23583/2026(08.04.2026 |BLAPL/2331/2026 |10 | c |
83 |H K MOHANTY |23584/2026|08.04.2026 |CRLA/359/2023 0 | c |
84 |H K BHOL 23586/2026|08.04.2026 |WP(C)/15224/2023 |10 | c |
85 [oooRTCR 23588/202608.04.2026 |WP(C)/16436/2013 |10 c

86 |A K SWAIN 23592/202608.04.2026 |WP(C)/15682/2024 |10 | c |
87 | e rx 23594/2026(08.04.2026 WP (C)/30139/2025 |10 c

88 |P.K.PATRA 23595/2026 (08.04.2026 |CRLMC/1062/2026 |10 | c |
89 |A K SWAIN 23596/202608.04.2026 |WP(C)/5474/2026 |10 | lc |
90 |H K MOHANTA |23597/2026|08.04.2026 |[WP(C)/4073/2021 |10 | c |
91 |S NAYAK 23598/202608.04.2026  |[WP(C)/4073/2021 |10 | c |
92 |P. K. DASH  [23599/2026|08.04.2026 |BLAPL/941/2026 0| c |
93 |P. K. DASH  [23600/2026|08.04.2026 |BLAPL/978/2026 0| c |
94 |H JENA 123601/202608.04.2026 |[WP(C)/26077/2023 |10 | c |
95 |SUVENDU BARIK 23602/2026|08.04.2026 |[BLAPL/1220/2026 |10 | c
196 |NIRANJAN ROUT |23604/2026|08.04.2026 |WP(C)/9972/2026 |10 | c |
97 |M.PATI 23605/202608.04.2026 |CONTC/1103/2026 |10 | c |
98 |[M.PATI 23606/202608.04.2026 |CONTC/997/2026 0 | c |
99 |M.PATI 23607/202608.04.2026 |CONTC/996/2026 0 | c |
1100 |B.B.MOHAPATRA [23609/2026 |08.04.2026 |CRLMC/1071/2026 |10 | c |
101 R.K.MALLICK |23610/2026|08.04.2026 |CRLA/407/2025 0 | c |
1102 |R.SAHOO 23611/202608.04.2026 |CRLMC/1017/2026 |10 | c |
1103 |S.SAHOO 23612/202608.04.2026  |CRLMC/1070/2026 |10 | c |
1104 |G.SAHOO 23613/202608.04.2026  |CRLMC/1020/2026 |10 | c |
1105 |A.K.JATI 23614/202608.04.2026  |CRLMC/825/2026 0 | c |
106 |A.PATTANAIK |23618/2026|08.04.2026 |CRLMC/1077/2026 |10 | c |
107 |P.K.DASH 23619/202608.04.2026  |CRLMC/4706/2025 |10 | c |
1108 |G.JAYASINGH |23620/2026|08.04.2026 |CRLMC/1028/2026 |10 | c |
109 |A.K.BEHERA  |23621/2026/08.04.2026 |CONTC/5327/2025 |10 | lc |
110 |A.K.BEHERA  |23622/2026(08.04.2026 |CONTC/5182/2025 |10 | c |




111 |A.K.BEHERA  |23623/2026/08.04.2026 |CONTC/5183/2025 |10 | c |
112 |A.K.BEHERA  |23624/2026/08.04.2026 |CONTC/5254/2025 |10 | c |
113 |A.K.BEHERA  |23625/2026/08.04.2026 |CONTC/5326/2025 |10 | c |
114 |A.K.BEHERA  |23626/2026/08.04.2026 |CONTC/5328/2025 |10 | c |
‘115 o aon s ‘23627/2026‘08.04.2026 CRLMC/989/2026 ‘10 ‘ ‘c ‘
116 |S R BAG 123634/202608.04.2026 |CONTC/662/2004 |7 | v
1117 |J PANDA 123637/2026(08.04.2026 |[WP(C)/19816/2016 |10 | v
118 |R K SAHU 123638/2026(08.04.2026 |RSA/178/2002 0| v
119 R C MUDULI  [23639/2026(08.04.2026 |WA/1527/2025 0| c |
1120 |A SAHOO 123640/2026(08.04.2026 |[FAO/171/2021 0| .
121 | SAHOO 23641/2026(08.04.2026 |WP(C)/26284/2017 |10 | o
122 |J RANI 23642/2026(08.04.2026 |CMP/225/2020 0 | CH
1123 |J RANI 23643/2026|08.04.2026 |CMP/224/2020 0 | SR
1124 |S.S.MOHAPATRA [23644/2026 [08.04.2026 |FAO/108/2026 0 | c |
1125 |S.S.MOHAPATRA [23645/2026 [08.04.2026 |FAO/134/2026 0 | c |
1126 |D.BISWAL 23646/2026|08.04.2026 |[FAO/133/2026 0 | c |
127 |B K PARDHI  |23647/2026(08.04.2026 |WP(C)/27596/2013 |10 | SR
128 |D.BISWAL 23648/2026|08.04.2026 |[FAO/134/2026 0 | c |
1129 |J LENKA 23649/2026(08.04.2026 |0JC/18148/1997 0 | SR
1130 |D.BISWAL 23650/2026|08.04.2026 |[FAO/108/2026 0 | c |
131 |G.D.MALLICK [23651/2026|08.04.2026 |FAO/135/2026 0 | c |
1132 |P MUDULI 23652/202608.04.2026 |[WP(C)/8744/2024 |10 | o
1133 |S NAYAK 23653/2026/08.04.2026  |WPC (OAC) /169/2017 |10 | CH
134 |P BEHERA 123654/2026(08.04.2026 |0JC/8545/1995 0 | CH
135 |P BEHERA 23655/2026(08.04.2026 |0JC/7666/1995 0 | CH
136 |A SUNDARAY  [23656/2026(08.04.2026 |WP(C)/149/2024 0 | CH
137 |A K MISHRA  [23657/2026(08.04.2026 |WPC (OAC)/2559/2012 |10 | o
‘138 gﬁiggigH ‘23658/2026‘08.04.2026 BLAPL/1010/2026 ’10 ‘ ‘c ‘
139 [P PANDA 123659/2026(08.04.2026 |MACA/141/2025 0 | CH
140 |M PRADHAN 23660/2026|08.04.2026 |CRLMC/476/2026 0 | CH
141 |A SUNDARAY  |23661/2026|08.04.2026 |WP(C)/7244/2026 |10 | o
142 [BISWAMITRA  |23662/2026|08.04.2026 |CRLMC/251/2026 110 | o
1143 |T SAHOO 123663/202608.04.2026  |[WP(C)/27024/2025 |10 | o
144 [P C MISHRA  |23664/2026|08.04.2026 |CMP/1317/2025 110 | o
1145 |B DAS 123665/202608.04.2026 |[CMP/584/2026 110 | v
146 [B DAS 123666/2026/08.04.2026 |[WP(C)/6186/2026 |10 | v
1147 |M K NAYAK 123667/202608.04.2026 |CRLREV/176/2026 |10 | S
1148 [K C PANDA 23668/2026|08.04.2026 |CMP/82/2026 0 | S
149 |A K NAYAK 123669/2026(08.04.2026 |CRLMP/27/2026 0 | S
1150 |J P KAR 23670/2026|08.04.2026 |[WP(C)/10048/2026 |10 | S
1151 |A K PANDA 123671/202608.04.2026 |CRLMC/1032/2026 |10 | R
1152 |s P PAL 123672/202608.04.2026 |ABLAPL/1611/2026 |10 | SR




1153 |S K MOHANTY |23673/2026/08.04.2026 |CRLMC/1034/2026 |10 | v
154 |A SUNDARAY  [23674/2026(08.04.2026 |WP(C)/9171/2026 |10 | .
155 |P BEHERA 123675/2026(08.04.2026 |CRLA/687/2025 0| v
156 |P BEHERA 123676/202608.04.2026  |ABLAPL/3133/2025 [10 | v
157 |P BEHERA 123677/202608.04.2026 |CMP/36/2026 0| v
158 |P BEHERA 123678/202608.04.2026 |CRLA/35/2026 0| v
159 |P BEHERA 23679/202608.04.2026 |[WP(C)/10021/2026 |10 | u |
160 [P BEHERA 23680/202608.04.2026 |ABLAPL/1952/2026 |10 | u |
161 |P BEHERA 23681/202608.04.2026 |WP(C)/9298/2026 |10 | v
162 |P BEHERA 123682/202608.04.2026 |CRLA/34/2026 0 | v
163 |P BEHERA 23683/2026/08.04.2026  |WP(C)/264/2025 0| u |
‘164‘S.P.SAHOO ‘23684/2026‘08.04.2026 WP (C)/18244/2024 ‘7 éiéggi;;éS‘U ‘
165 |S. K. LENKA |23685/2026/08.04.2026 |WP(C)/10378/2026 |10 | c |
1166 |D.P.DASH 23686/202608.04.2026 |CRLMC/617/2025 0 | c |
| | | Total 1624

N I C (Software Team)




